OLLICE OF THE CHIEE METROPOLITAN MAGISIRALE : EAST S8 S
KARKARDOOMA COURTS.; DELHI Qo

ORDER o Yoo
In view of joint request received from Sh. Bhanu Pratap Singh, Ld. M.M. (Ea‘[%{;:md SB '?”T‘TAW"'ZMMM !

Y

MEPY (Fast) Karkardooma Courts regmrding change of duty as Duty MM for the moni#of May ‘2024, Duty Roster -

bearing na. 3CMMEASTKKDMELIAIL dated 25,04.2024 is partally modifted, as under &g 5
- T Ty aclec \@Cmmgﬁ*ﬁ‘/

Sk No.'Name of the Duty MM Duty to be It place of L
b perlorined on place o ;

I Sh. Thanu Pratap Singh, 1.d, MM 02.05.2024 | 8h. Divyam Liln, Ld. M&) (MCD !
R B-13, Saket Count Residential Gomplex, Rio E-411, 1 Floor, Greater Kailash 2. Defhy-

“New Delhi 110048, ‘

2 ShDivyam Lin, Ld, \M (MCD) 00.05.2024 |Sh.Bhaou Pratap Singh, Ld. vt |
Rav E-41L 1* Floor, Greater Kailash-2, Delhi- Rio BB-13, Saket Court Residentfal Complex, ‘

ooy New Delhi |

Rest of the conditions in circular No. 335/CMM/EAST/KKD/DELHI, dated 25.04.2024, shall remain

uiechanged.

(Preeti Abarwala)

Karkardooma Courts, Delhi
I\o.} b\}- {CMM/EAST/KKD/Delhi : Dated: 02/05/2024

Copy for information to:-
1. The Ld. Registrar General, High Court of Delhi at New Delhi.
The Principal District & Sessions Judge (HQ,) and West, THC, Delhi.
Ihe Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
The Principal District & Session Judge, New Delhi, Patiala House, New Delhi.
T'he Principal District & Session Judge North, and North- West, Rohini, New Delhi.
6. The Principal District & Session Judge, South-West, Dwarka, New: Delhi.
. The Principal District & Session Judge South, and South-East; et, N
8. The Principal District & Session Judge-cum-Speci
\SJ./The CMM, Central and West (Tis Hazari), New [
(Dwarka), South & South-East (Salket), North
10. The Ld. Secretary, DLSA East, Karkardoo
11. All the Ld. Metropolitan Magistrates, Eas
12_+he Incharge, District Courts Web-Site C
3. The Incharge Computer Branch, Karka
14. Superintendent Admn. and Care Taking
15. Incharge Pool Car, Karkardooma Court:
16. Incharge Cash Branch, Karkardooma
17. Director of prosecution, Delhi thr; Pr¢
18. Chief Public Prosecutor, Karkardoom
19. The Commissioner of Police, Delhi
20. The | G (Prison), Tihar Jail, Delhi/;
21, The Sccretaries, Bar Association, K
22 Lock Up Incharge, Karkardooma, D
23. Information Center(E-Sewa Kendra);
24, Video Conference Room, Karkardoo
25. For uploading on layers/Web-Site,
20, Office Order File.

U e 19

‘Delhi,
ouse Avenue, New Delhi.
st-(Rohini), SouLpJ,Wes(

ofi Agarwala)
folitdnMagiStrate, East

dooma Courts, Delhi




